
IN THE CENTRAL ADMINISTRATIVE TRIUNAL 
AHMEDABAD BENCH 

rl° 
I 

O.A. No. 	 175 	of 199:3 

DATE OF DECISION 26th April, 1993. 

S hr i Laxmanbha I Eha gwanbha I Tande 3Petitioner 

Shri A.K.Chitnis 	 Advocate for the Petitioner(s) 

Versus 

ion of India and others 	Respondent 

Advocate for the Respondent(s) 

CORAM: 

The Hon'ble Mr. N.B.Patel 	: Vice ChaLrman 

The Hon'ble Mr. V.RadhakIiShnat1 
	; Member (A) 

I. Whether Reporters of local papers may be allowed to see the Sudgement ? 

To be referred to the Reporter or not? 

Whether their Lordships wish to see the fair copy of the Judgement ? 

Whether it needs to be circulated to other Benches of the Tribunal? 



-2-. 

Shri Laxrnaribhai Bhagwanbhai Tandel, 
Opposite Water Tank, 
Post : Talogh, Billimora, 
Dist. Bulsar. 	 ...Applicant 

Advocate : Mr.A.K.Chitnis 

Versus 

Union of India 
(Notice to be served through 
General Manager, 
Western Railway, 
Churchgate, 
Bombay - 400 020 ). 

General Manager, 
Western Railway, 
Churchga te, 
Bombay - 400 020. 

Divisional Railway Manager, 
Divisional Office, 
Western Railway, 
Bombay Central. 	 ...Respondents. 

ORAI JUDGMENT 

O.A.N3. 175 OF 1993. 

Dated :26th Ari1,3 

per 	Hon'ble Mr.N.B.patel 	: Vice Chairman 

Shri A.K.Chitnis on behalf of the applicant 

seeks permission to withdraw the application with liberty 

to make a representation to the Railway Administration for 

being granted continuity of service from 1978. If the applicarld  

makes such a representation, the respondents may decide it on 

meritsand in accordance with the applicable Rules. Permission 

granted. Application stands disposed of as withdrawn. 

No order as to costs. 

V.Radhakrishnan 	 N.B.patel 
Member (A) 
	

Vice Chairman 

AlT 
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Shri Laxmanbhai Bhagwanbhai Tandel, 
Op)osite Water Tank, 
Post z Talogh, Billirnora, 
Dist. l3ilsar. 	 ...Appiicarit 

Advocate : Mr.A.I<.Chitnis ) 

Versus 

Union of India 
(Notice to be served through 
General Manager, 
Western Railway, 
Churchgate, 
Bombay 400 020 ). 

General Manager, 
Western Railway, 
Churchga te, 
Bombay - 400 020, 

Divisional Railway Manager, 
Divisional Office, 
western Railway, 
Bombay Central, 	 ...Respondeflts. 

DRAIa JUDGME 1' 

O.A.N3. 175 P 1993. 

Dated 23th April,3 

per 	Hon'ble Mr.N.B.patel. 	; Vice Chairman 

Shri A.K,Chitnis on behalf of the applicant 

seeks permission to withdraw the application with liberty 

to make a rcprentation to the Railway Administration for 

being granted continuity of service from 1978. If the applica: 

m&c.os such a representation, the respondezts may decide it on 

meritsand in accordance with the applcaole Rules. Permissioi 

granted. Application stands dispcsed of as withdrawn. 

No order as to costs. 

( V.Radhakrishnan 	 ( N.B.Patel ) 
Member (A) 
	

Vice Chairman 

AlT 



CENTL iMINISrRTIvE 2R1 ..L 
Ahmedahad Bench 

C'pplication No. 	14 	 of 19 

Transfer pplication No 	Old W.Ptt No.  
crIrIr±L 

Ceified that no fuher action is required tobe 
taken and the case is fit for consignment to the Record 
Room (Decided) 

Dated 
 

0ountersigned : 	 I 
S:Lnture of t 	Daling 

.. Scti 	fticer ourt officer 
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